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Acquisition of Railway Lands for
Yards on S. E. Railway

3538. Shri Subodh Hansda: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that notices
have been issued to vacate the Rail-
way lands in Howrah-Kharagpur Sec-
tion of South-Eastern Railway which
will be required for extension of Rail-
way yards in connection with electrifi-
cation of the section;

(b) if so, whether they would be
rehabilitated on other railway lands;
angd

(c) what steps Government are
taking to rehabilitate them?

The Deputy Minister in the Milnis-
try of Railways (Shri S. V. Rama-
swamy): (a) In connection with the
remodeling of the Changail station
yard, notices have been issued to the
licencees of some plots of land at this
station for vacating the land.

(b) and (c). The possibility of offer-
ing allernative plots at this station,
to the extent such land may be
available, to the parties who will
vacate the land will receive due
consideration,

Survey of Area on the North-Eastern
Railway Branch Line

3539. Shri B. Verma: Will the
Minister of Railways be pleased to
state:

(a) whether a survey party was
sent to carry out the survey of the
area lying adjacent to the Tikonia
Railway Station on the North Eastern
Railway branch line from Mailani to
Kaurialaghat;

(b) if so, for what purpose;
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(c¢) whether Government is aware
of the panic prevailing among the
regidents of that area; and

(d) if 8o, what steps have Govern-
ment taken to allay their fears?

The Deputy Minister in the Minis-
try of Railways (Shri 8. V. Rama-
swamy): (a) to (d). The information
is being collected and will be laid
on the Table of the Sabha.

C.H.S, Schemse

3540. Shri Bhagwat Jha Azad: Will
the Minister of Health be pleased to
state:

(a) whether Government propose
to extend the benefits of Contribu-
tory Health Service Scheme to cover
the low paid employees also;

(b) it eo0, what is the scheme; and

(¢) when it is likely to be imple-
mented?

The Minister of Health (Dr.
Sushila Nayar): (a), (b) and (c). The
benefits of the Contributory Health
Service Scheme have already been
extended to all Central Government
gervants (including Class IV em-
ployees) having their headquarters in
Delhi[New Delhi and residing in areas
covered by the scheme, except work-
charged staff who have not been
brought on to regular establishment.
The benefits of the Contributory
Health Service Scheme become availa-
ble to the work-charged staff from
the date they are brought on to the
regular establishment.

Fruit Canning Centre in Tripura

3541. Shri Biren Dutta: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether there is any Fruit
Cannning Centre started under Tri-
pura Administration;

(b) if so, since how long it is ope-
rating; and

(c) whether it is running at profit
or loss?

JUNR 20, 1962

Written Answers 11866

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri A.
M. Thomas): (a) Yes.

(b) The Centre has been in opera-
tion since 1954 but it went into bulk
production only in 1958-59, having
been run on an experimental basis
till then.

(c) The profit and loss figures are
ag follows:

Rs.
1958-59 Loss .. 1,296
1959-60 Profit 812
1960-61 Profit* 1,048

*Excluding loss of Rs. 5407 being
value of unsold fruit products pro-
duced in 1958-59 and written off in
1960-61, being unfit.

Colonies for Leprosy Patients in Delhi

3542. Shri P. R, Chakravertl: Will
the Minister of Health be pleased to
state:

(a) whether Government have
taken steps to set up colonies in Delhi
for housing leprosy patients;

(b) it so, the number of such
colonies, their location and the num-
ber of patients receving treatment
there;

(c) what are the amenities that
have been made available to the
residents;

(d) what are the arrangements for
keeping the children isolated from
the leprosy patients; and

(e) whether there is any long term
scheme for the rehabilitation of these
patients after they have undergone
treatment in these colonies?

The Minister of Health (Dr. Sushila
Nayar): (a) Yes.

(b) Omne, at Thairpur, Shahdara,
total number of patients 435.

(c) Food, Shelter (thatched huts)
clothing, medical treatment and re-
creationa] facilities,





